9/27/24, 5:54 PM

Defective Register

Print

Defective Case Register from 2024-09-27 to 2024-09-27

- Advocate for Date of
SI.NO.|Filing No Petioner/Caveator  |objection Defects as per S.R.
TUSHAR KANTA [2024-09-|.Receipt Showing Serv.copy To School and
! D-WP(C)/41572/2024 NAYAK 27 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
, D- SATYABRATA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CRLREV/29382/2024 PANDA 27 brief not correctly page marked,(ii)Index be
marked segregating TC and AC judgment.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
3 CONTC/41209/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.
.- CHANDAN 2024:09- [0 i LT CNOT FILED.
BLAPL/29383/2024 |SAMANTARAY 27 : :
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
S D- LAXMINARAYAN |2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/29242/2024 PATEL 21 1.Name of the Father of the deponent on
affidavit not correctly furnished.2. Age of the
petitioner No.2 not correctly furnished in the
petition.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
6 D- KISHORE KUMAR |2024-09- 1y \1enclature of case mentioned in item
CRLMC/29364/2024 \MISHRA 27 .
no.4 of affidavits seems to be wrong,2-
Paragraph no.is left blank in declaration of
affidavit in 1.A.2622/2024
, b AN skt amros CRECHIPTSHOWING SERVCORY o
BLAPL/29510/2024 |PAUL 27 : :
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
8 BLAPL/29421/2004 DEBASHIS MITRA 27 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
SANJIB 2024-09-
9 D-WP(C)/41553/2024 MOHANTY 27 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
10 CONTC/41229/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
11 BLAPL/29367/2024 SAMBIT BISWAL 27 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
12 D- SIVA SANKAR 2024-09- |4-AFFIDAVIT/VERIFICATION NOT
BLAPL/29338/2024 |CHAINI 27 PROPER.
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
8-CAUSE TITLE NOT IN ORDER.
Page 12 not neat.Affidavit not proper in the
declaration
6-RECEIPT SHOWING SERV.COPY TO
13 D-WP(C)/41753/2024 SUBHANKAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
ROUT 27
Annexure 9 to 12 not in orderly
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
14 D-WP(C)/41751/2024 E%TIZEBASHISHA 3(7)24-09_ 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
. D BIRENDRA 5024.09. AG/CG/IT/CT/ETC.NOT FILED.
BLAFL/29231/2024 [KUMAR PARDHI 127 Name of the Honble Court not tally with
Rejection order and cause title
o o AN snKTI [zt SRECEITT SHOWING SERVCO T0
BLAPL/29512/2024 |PAUL 27 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
R SANJIB KUMAR  2024-09- [30-OTHER DEFECT (IF ANY)
BLAPL/29529/2024 |BHANJADEO 27 1 Rejection order in P.S.Case No0.633
dated14.02.2022 under Annexure-2 not tally
with petition and F.I.LR
19-UNDERTAKING FOR NON FILING OF
BIRENDRA 2024-09- TRANSLATED COPY NOT FILED
18 D-CMP/41868/2024 KUMAR PARDHI |27
Annexure -3 not attested as true copy .
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
. o AvUA RATA 20205 RECEIP SHOWING SERvCOPY 10
ABLAPL/29487/2024 PANDA 27 : :
Occupation and authorizaton wrongly
mentioned in affidavit.
20 |D-FAO/M1622/2024 |3 MIHIMBALA 5224‘09‘ 1. Period of Delay 239 days
6-RECEIPT SHOWING SERV.COPY TO
SWARUP RANJAN (2024-09-
21 D-WP(C)/41623/2024 SINGHSAMANTA |27 AG/CG/IT/CT/ETC.NOT FILED.
2024-09- .
22 D-FAO/41464/2024 |ADAM ALI KHAN 27 1.Period of Delay 02 DAY'S
- o Locrian 2025 & RECETSHOWING SERVCORY 10
BLAPL/29473/2024 |PATTNAIK 27 : :
24 D- GAGAN BIHARI  |2024-09-|6-RECEIPT SHOWING SERV.COPY TO
BLAPL/28396/2024 |SINGH 27 AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
17-REFERENCE CERTIFICATE NOT
FURNISHED.
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Learned Sessions Judge,Salipur wrongly
mentioned in the cause title. Addressed to
Honorable Court not mentioned. Address of
the petitioner not tally with the v.nama and
cause title

25

D-
CMAPL/41860/2024

ADV.

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.

26

D-WP(C)/41588/2024

NIRANJAN
LENKA

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

27

D-
BLAPL/29498/2024

SUSIL KUMAR
PATTNAIK

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

28

D-
BLAPL/29414/2024

CHINMAYA
MOHANTY

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

29

D-CRLA/29276/2024

PVS NANAIJI
ACHARY

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

1. Legal Asst.and Association Welfare stamp
of Rs.10/-not paid 2.Code Wrongly indicated
3. Lists of P.Ws.Exhibits and M.Os.not
included in the last pages of trial court
judgement 4.Undertaking for filing english
translation copy of odia document not filed,
5.Prayer sought for in prayer portion of
1.A.No0.2438/2024 appears to be wrong. 6.
A.Fees of Rs.30.80 not paid on annexure
nos.1.2 and 4

30

D-WP(C)/41741/2024

ER.DEBASHISHA
HOTA

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

31

D-
BLAPL/29433/2024

ACHYUTANANDA
PATTANAIK

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

32

D-WP(C)/41745/2024

ER. DEBASHISHA
HOTA

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

33

D-
ABLAPL/29447/2024

ABHISIDDHANTA
SAHOO

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

34

D-
ABLAPL/29532/2024

MANORANJAN
MUDULI

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
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7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
30-OTHER DEFECT (IF ANY)

1. Authorization to swear affidavit on behalf
of other petitioner not furnished. 2.Page nol6
not neat and legible. 3 Signature of the
petitioner No.11 on v.nama not tally with
cause title.

35

D-WP(C)/41645/2024

UDIT RANJAN
JENA

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

36

D-
BLAPL/29356/2024

ARJUNA
CHARANA
BEHERA

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

As per standing order no-3 dated 9.7.2024 the
name of victim/guardian not mentioned in
Petition.

37

D-WP(C)/41669/2024

SUBASH
CHANDRA ROUT

2024-09-
27

NECESSARY CORRECTION MAY BE
MADE IN THE PETITION AS WPC
INPLACE OF CMP

38

D-
CRLREV/29474/2024

HARAPRASAD
PANDA

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Good ground certificate not furnished.

39

D-WP(C)/41739/2024

ER.DEBASHISHA
HOTA

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

40

D-WP(C)/41279/2024

PRATIK DASH

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

41

D-WP(C)/41600/2024

RANIJIT SAMAL

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

42

D-
ABLAPL/28825/2024

UMA SHANKAR
PATEL

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Page nos 12,13,14, 15 not neat.

43

D-
BLAPL/29360/2024

SAPAN KUMAR
LENKA

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

C.T.Case no mentioned in Cause
Title,Petition,Prayer and Rejection order not
tally with F.L.R. copy.

44

D-
BLAPL/29419/2024

DEBASHIS MITRA

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.

Annexure -1 not mentioned in index and Book
mark. 2(a) cc case not mentioned in rejection
order
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5 D Uk KUMAR tneos S RECHPTSHOWING SERVCOPY o
ABLAPL/29483/2024 MISHRA 27 ) :
6-RECEIPT SHOWING SERV.COPY TO
SAKTIDHARA 2024-09-
46 D-WP(C)/41650/2024 MISHRA 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- ABHAS 2024-09-
47 BLAPL/29168/2024 |MOHANTY 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
UPENDRA 2024-09-
48 D-WP(C)/41639/2024 KUMAR SAMAL |27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
PRATAP 2024-09- Bintabisally pass mrkdtand dlso ot
49 D-WP(C)/41509/2024 CHANDRA L :
27 marked in index.2.The name of the counsel in
MISHRA ) .
capital letters and enrolment number in last
page of writ petition not
furnished.3.Annexure-9 is not correctly page
marked
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
50 D- DIPTI RANJAN 2024-09-|11-NEAT,LEGIBLE ATTESTED
BLAPL/29482/2024 |BHOKTA 27 ANNEXURES NOT FILED.
page nos. 11 to 14 are not neatly legible.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
51 D-WP(C)/41589/2024 | RANJIT SAMAL 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
52 ADV. 17-REFERENCE CERTIFICATE NOT
CONTC/41237/2024 27 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
BINAYAK 2024-09-{10-SUBJECT CODE NOT
33 \D-WP(C)YA161172024 |\ sy ApATRA |27 FURNISHED/INCORRECTLY
MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-09-|10-SUBJECT CODE NOT
54 D-WP(C)/41540/2024 |SAILABALA JENA 27 FURNISHED/INCORRECTLY
MENTIONED
2024-09- .. }
55 D-WP(C)/36168/2024 |PRATIK DASH 27 Age of petitioner no 2 not mentioned
6-RECEIPT SHOWING SERV.COPY TO
56 D- RAJIB LOCHAN  [2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/29459/2024 |PATTNAIK 27
Page no. 35 not properly scanned.
57 D- LAXMAN 2024-09-|6-RECEIPT SHOWING SERV.COPY TO
CRLMC/29329/2024 |PRADHAN 27 AG/CG/IT/CT/ETC.NOT FILED.
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9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.

Provision in IA be correctly mentioned.(Name
of victim may not be disclosed)

s D PRAFULLA [2024-09- (60011 CTETCNOT FILED, |

BLAPL/29181/2024 |[KUMAR BISWAL |27 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

59 |D-WP(C)/41742/2024 E%?EBASHISHA 3224'09' 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO

o0 SUSANTA KUMAR a2 5. AT CTETCNOT LD

ABLAPL/29527/2024 BARAL 27 ) ( )
1. Page nos.8 and 9 not neat and legible.
BLAPL/29508/2024 |PATTANAIK 27 : :
20-VERNACULAR CERTIFICATE NOT
HRUDANANDA  [2024-09- F URNISHED.
62 D-CMP/41423/2024
MOHAPATRA 27 o .
Authentication fees not paid on annexures
-2,3,5and 6.
6-RECEIPT SHOWING SERV.COPY TO
63 D- PRADEEP KUMAR |2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
CONTC/41829/2024 MAHAPATRA 27
Code Wrongly indicated
SAUMEDRA 2024-09-|. .

64 D-FAO/41520/2024 KUMAR GHOSE 127 1)pg.12,16 ,17 are not legible.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF

D- BIKRAM 2024-09-

65 TRANSLATED COPY NOT FILED

ABLAPL/29526/2024 KESHARI BAL 27 30-OTHER DEFECT (IF ANY)
1. ABLAPL petition and Annexure-1 not
properly page marked in Index. 2.Page no.5
and 7 not available on record.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
14-NOT PROPERLY INDEXED.

BRAJA MOHAN  |2024-09-

66 D-WP(C)/41663/2024 SARANGI 27 1.Synopsis and date chart are not marked as A
and B respectively in index.2.Paragraph serial
no. in affidavit declaration is not correctly
furnished.3.Page no.5 is not neat and legible

DURGESH 2024-09- .
67 D-WP(C)/41696/2024 NARAYAN RATH 127 Page nos 26 ,27, 28, are not legible .
. b sapax KA koo RECEIT SHOWING SERVCOPYT0
BLAPL/29166/2024 \LENKA 27 : :
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6-RECEIPT SHOWING SERV.COPY TO
DURGESH 2024-09-
69 D-WP(C)/41693/2024 NARAYAN RATH 127 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
MAHENDRA 2024-09-
70 D-WP(C)/41677/2024 KUMAR SAHOO |27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
71 |D-WP(C)/41749/2024 EI%TIZEBASHISHA 3224'09' 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
D- MOHENDRA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
72 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/29312/2024 MOHAPATRO 27
6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-09-
73 D-WP(C)/41612/2024 ROUTRAY 27 AG/CG/IT/CT/ETC.NOT FILED.
8-CAUSE TITLE NOT IN ORDER.
74 D- ASIT KUMAR 2024-09-
CRLMC/29333/2024 |JENA 27 Sec.143A of which act be mentioned on cause
title..
6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-09-
75 D-WP(C)/41602/2024 ROUTRAY 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
76 D- MILAN 2024-09- 30-OTHER DEFECT (IF ANY)
CRLMC/29296/2024 |[KANUNGO 27
1. Date of order not correctly furnished in
prayer of the petition.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
77 D-WP(C)/41137/2024 ASHOK DAS 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRASANTA
3 D-WP(C)/41318/2024 KUMAR 3324-09- AG/CG/IT/CT/ETC.NOT FILED.
SATAPATHY Grounds before prayer not stated
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
b sugnsist uneas. I NEATLEGIDLE TTESTED
BLAPL/29495/2024 |\BEHERA 27 ’
1.Name of the court in the cause title not tally
with rejection order. 2. page no. 15 not neat.
6-RECEIPT SHOWING SERV.COPY TO
DURGESH 2024-09-
80 D-WP(C)/41618/2024 NARAYAN RATH |27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
. b ANAS KUMAR. 24 STROVISION OF LAV NOTFURNISHED
BLAPL/29481/2024 |CHAND 27 :
1. Date of rejection order not correct in
synopsis.2.provision not correct.
DR. BINODA 2024-09- .
82 D-WP(C)/41933/2024 KUMAR MISHRA |27 Address of op no 5 not given
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83

D-
RVWPET/41847/2024

ADV.

2024-09-
27

Place it after filing ¢ .copy of impugned order

84

D-WP(C)/41443/2024

MADHUMITA
PANDA

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

20-VERNACULAR CERTIFICATE NOT
FURNISHED.

1.Paragraph in declaration of affidavit and in
I.A. not correctly numbered.2.Date mentioned
in Annexture-5 and averment of writ petition
does not tally with index and bookmarks
index.

85

D-WP(C)/41886/2024

KSHIROD KUMAR
SAHOO

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

86

D-
BLAPL/29286/2024

ARIJEET MISHRA

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Honble Court not tally with Rejection order
and Cause title

87

D-
CRLMC/29320/2024

BISWORANJAN
SWAIN

2024-09-
27

Victim identity be not disclosed.

88

D-
CRLMC/29335/2024

SABYASACHI
MISHRA

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT
FURNISHED.

&9

D-
BLAPL/29352/2024

NITYANANDA
MOHAPATRA

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

Page9,11,13,16 not legible.

90

D-
CRLMC/29099/2024

BAISHNAB
CHARAN PATRA

2024-09-
27

1-COURT FEE IS DEFICIENT.
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

14-NOT PROPERLY INDEXED.

1. Court fee Rs.6/- to be paid. 2.
Authentication fee Rs. 2.20/- to be paid. 3.
Annexure- 2 not mentioned in Index page.4.
Page no.8 (annex-1) not exhibited

91

D-
ABLAPL/29490/2024

KURESH PRASAD
DASH

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Date of FIR. not correct in date chart.

92
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D-
ABLAPL/29500/2024

ANINDYA KUMAR
MISHRA

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
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page no. 25 not neat.
D- BHABANI 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

93 SHANKAR AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/29463/2024 DASPARIDA 27
D- AMITAV 2024-09- )

9% RVWPET/41284/2024 TRIPATHY 27 1.Period of Delay 31 days
6-RECEIPT SHOWING SERV.COPY TO

95 D-WP(C)/41648/2024 g/f{}l\]OJ KUMAR 3324_09- AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

96 D-CRLA/28718/2024 ?SI\II{:T KUMAR 3(7)24-09- 16-PETITION/APPEAL NOT IN TIME
1.Period of Delay 15 days 1-Annexure-2 not
attested,2-Page no.15 marked twice
23-NOMENCLATURE NOT CORRECTLY

97 D-CMP/41646/2024 EXI;JA SUNDAR 3224—09— FURNISHED .

Correct nomenclature may be CRLMP .
D. TUSHARKANTL |, ), o
98 OTAPL/41638/2024 SATAPATHY,S.C. 27 1.Period of Delay 21 days delay
OF GST
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED

99 D- MANORANJAN 2024-09- ANNEXURES NOT FILED.

ABLAPL/29435/2024 | PADHY 27 14-NOT PROPERLY INDEXED.
Index not properly page marked.Page no. 7
and 8 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

100 |D-WP(C)/41555/2024 IS)[ZI\S/IEER KUMAR 5224_09_
1.Paragraphs as per the petition not correctly
furnished.2.Page no.14 not legible.

0 P AKSHAYA  12004-09- 00 0 O OTFILED,

BLAPL/29413/2024 |KUMAR SAHOO |27 ) :
6-RECEIPT SHOWING SERV.COPY TO

102 [D-WP(C)/41513/2024 NIHAL RATH 3(7)24-09- AG/CG/IT/CT/ETC.NOT FILED.
Annexure-4 is not attested as true copy

w o o Locrian 2025 & RECEIRT SHOWING SERVCOP 10

BLAPL/29472/2024 |PATTNAIK 27 ) :
D- 2024-09- ) )

104 RVWPET/41851/2024 ADV. 27 Place after filing of C.copy of impugned order

105 |D-WP(C)/41583/2024 BIJAY PANDA 5324_09_ Receipt Showing Serv.copy To ct not Filed.
6-RECEIPT SHOWING SERV.COPY TO

SANIJIB 2024-09-

106 |D-WP(C)/41227/2024 MOHANTY 27 AG/CG/IT/CT/ETC.NOT FILED.

107 | D-WP(C)/41530/2024 |SURYA PRAKASH |2024-09-|6-RECEIPT SHOWING SERV.COPY TO
MANAGARAJ 27 AG/CG/IT/CT/ETC.NOT FILED.
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Mobile numbers of all the counsel in
vakaltnama not furnished
14-NOT PROPERLY INDEXED.

108 |D-WP(C)/41666/2024 BRAJA MOHAN 2024-09- 1.Synopsis and date chart are not marked as A

SARANGI 27 ) e

and B respectively in index.2.No annexure
have been furnished in index and writ petition
23-NOMENCLATURE NOT CORRECTLY

109 D- AMLAN SHAKTI |2024-09- FURNISHED .

RPFAM/41875/2024 |PAUL 27
This may be registered as CRLMP.
6-RECEIPT SHOWING SERV.COPY TO
PRABODHA 2024-09-

110 | D-WP(C)/41726/2024 CHANDRA NAYAK |27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

111 |D-WP(C)/41728/2024 E%?EBASHISHA 3324'09' 20-VERNACULAR CERTIFICATE NOT
FURNISHED.

5024.09. |6-RECEIPT SHOWING SERV.COPY TO

112 |D-WP(C)/41713/2024 SWAPNIL ROY 27 AG/CG/IT/CT/ETC.NOT FILED.

3 D. RAJIB LOCHAN  2024-09- Tfl}lg ci[a}se rel(.;ltﬁ:d to sz&ual offebncz,t{let rglffnes

CRLMC/29378/2024 |PATTANAIK 27 ol victim and her mother may be defeted from
the petition and put up for S.R.thereafter
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED

114 D- TIRTH KUMAR 2024-09-|0ON TOP OF CAUSE TITLE.

ABLAPL/29458/2024 |SAHU 27
1. Date chart not filed.2.P.S.Case No.177 of
2024 under Annexure-1 not furnished in the
cause title.

This case related to sexual offence,the name
UDIT NARAYAN  |2024-09- |of brother of the victim may be deleted from

115 |D-CRLA/29410/2024 JENA 27 the petition(at page nos.3 and 4) and put up
for S.R.thereafter.

o o parrA R 2. CRECEIT SHOWING SERVCOFY 10

ABLAPL/29507/2024 | DAS 27 ) :
6-RECEIPT SHOWING SERV.COPY TO

D. 5024-09. AG/CG/IT/CT/ETC.NOT FILED.

117 BLAPL/29523/2024 DEBASNAN DAS 27 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

118 |D-WP(C)/41743/2024 EI%TKEBASHISHA ;224'09' 20-VERNACULAR CERTIFICATE NOT
FURNISHED.

KAJAL 2024-09- 1-COURT FEE IS DEFICIENT.
119 |D-CMP/41429/2024 |[SATYAVRATY 27
DEVESH Authentication fees not paid on annexure - 3 .

120 |D- AMIT PRASAD 2024-09- [6-RECEIPT SHOWING SERV.COPY TO

ABLAPL/29432/2024 | BOSE 27 AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
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Page n0.9 not neat.
121 |2 RAIIVKUMAR  2024-09- (000 O lor e O GTFILED,
BLAPL/29350/2024 MAHANTA 27 : '
1..Receipt Showing Serv.copy To ct not Filed.
122 | D-WP(C)/41574/2024 CHITTA RANAJAN 2024-09- 2..Receipt Showing Serv.copy To Ag not
DAS 27 Filed
6-RECEIPT SHOWING SERV.COPY TO
BLAPL/29493/2024 |SAMANTARAY |27 ) '
Matter not furnished in the cause title.
6-RECEIPT SHOWING SERV.COPY TO
124 |D-WP(C)/41632/2024 DILIP KUMAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
SAHU 27
6-RECEIPT SHOWING SERV.COPY TO
125 | D-WP(C)/41649/2024 gg}lﬁoj KUMAR 5224'09' AG/CG/IT/CT/ETC.NOT FILED.
D. 2024-09- |06-RECEIPT SHOWING SERV.COPY TO
126 CONTC/41207/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
127  |D-WP(C)/41665/2024 gﬂISTTA RANAJAN 3324_09_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUKANTA 2024-09-
128 | D-WP(C)/41164/2024 KUMAR DALAI 127 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
120 |D-WP(C)/41758/2024 LR DEBASHISHA 12024-09-1 ) = 1/ T/ETC. NOT FILED.
HOTA 27
6-RECEIPT SHOWING SERV.COPY TO
SIDHARTHA 2024-09-
130 | D-WP(C)/41576/2024 MISHRA 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-09-
131 | D-WP(C)/40495/2024 ROUTRAY 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
1 D- PRASANT KUMAR 2024-09- ‘AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/29417/2024 BARIK 27 PS case number not tally with cause title and
prayer person.
6-RECEIPT SHOWING SERV.COPY TO
PRADOSH 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
133 |D-WP(C)/41157/2024 KUMAR DAS 27
Page nos-27,28 not legible
6-RECEIPT SHOWING SERV.COPY TO
134 |D-WP(C)/41626/2024 gﬂISTTA RANAJAN 3(7)24_09_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
135 |D-WP(C)/41754/2024 EI%T[IZEBASHISHA 3224'09' 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
n ovtruniar  arneop [ RECHIT SHOWING SERVCOPY T0
CRLMC/29301/2024 |BALIARSINGH 27 ) ’

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php
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DEBASISH 2024-09-|. )
137 |D-FAO/41550/2024 PATNAIK 27 index not filled in
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
138 |D-WP(C)/41712/2024 SWAPNIL ROY 27 AG/CG/IT/CT/ETC.NOT FILED.
o D omavs e, CRECEITTSHOWING SERUCORY 10
BLAPL/29392/2024 |SAHOO 27 : :
wo 2 BHARAT BHUSAN [2024-09- 6. 1 CT/ETCNOT FILED, |
CRLMC/29313/2024 |ROUTRAY 27 : :
6-RECEIPT SHOWING SERV.COPY TO
" D- DV 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/41810/2024 27 W.P.(C)No.wrongly mentioned on index in
annex.-1 and prayer portion
6-RECEIPT SHOWING SERV.COPY TO
142 |D-WP(C)/41756/2024 |-, DEBASHISHA 12024-09-1), 061y 1/ETC.NOT FILED.
HOTA 27
ASHOK KUMAR  |2024-09- .
143  |D-MATA/41613/2024 SAHOO 27 1.Period of Delay 97 days delay.
6-RECEIPT SHOWING SERV.COPY TO
144 D- GOURI MOHAN  |2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/29450/2024 \RATH 27
1. Page nos. 20,21,22,23 AND 24 not legible.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
145 |D-WP(C)/41596/2024 RANJIT SAMAL 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
UMAKANT 2024-09-
146 |D-WP(C)/41633/2024 SAHOO 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
147 CRLMC/29204/2024 SAIBRATA RATH 27
1. Certified copy of annex-1 not filed.
1..Receipt Showing Serv.copy To ct not Filed.
148 |D-WP(C)/41554/2024 CHITTA RANAJAN 2024-09- 2..Receipt Showing Serv.copy To Ag not
DAS 27 Filed
18-CERTIFIED COPY OF
TRIAL/APPELLATE COURT ORDER NOT
149 D- UMAKANTA 2024-09- FILED
CRLMC/26253/2024 [NAYAK 27
C.copies of F.ILR. under annex.-1 and order
dt.23.11.2023 under annex.-2 not filed
ANUP KUMAR 2024-09- .
150 |D-MATA/41604/2024 MOLAPATR A 27 1.Period of Delay 2 days delay.
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
151 |D-WP(C)/41605/2024 RANJIT SAMAL 27 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
152 BLAPL/29374/2024 PRATIK DASH 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
153 |D-WP(C)/41748/2024 SUBHANKAR 2024-09- | AG/CG/IT/CT/ETC.NOT FILED.
ROUT 27
Page no 34 to be filed

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php
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D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
154 CRLMA/29425/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
155 CONTC/41804/2024 ADV. 27 AG/CG/IT/CT/ETC.NOT FILED.

D- TRILOCHAN 2024-09- . .

156 CRLMC/29454/2024 INANDA 27 1. Nomenclature not mentioned in V. nama
6-RECEIPT SHOWING SERV.COPY TO
SUKANTA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
157 |D-WP(C)/41610/2024 KUMAR DALAI 127
Page 78 ,87, 108 are not legible .
1. Good ground certificate not furnished. 2.
158 D- PABITRA KUMAR |2024-09-|Pg.27 is not legible, 3.The date of disposal of

CRLREV/27452/2024 NAYAK 27 impugned order may be corrected ,wherever is
given wrongly.
6-RECEIPT SHOWING SERV.COPY TO

PRAFULLA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
159 |D-WP(C)/41143/2024 KUMAR 27
MOHAPATRA Photocopy of annexure-7 of this Hon Ble
court is not correct as per index
6-RECEIPT SHOWING SERV.COPY TO
160 |D-WP(C)/41528/2024 %ﬁ&ORE KUMAR 5224_09_ AG/CG/IT/CT/ETC.NOT FILED.
6 D MANORANIAN  2024-09- 0 T T ONOT FILED.

ABLAPL/29427/2024 PADHY 27 ) ’

1..Receipt Showing Serv.copy To ct not Filed.
162 |D-WP(C)/41548/2024 CHITTA RANAJAN 2024-09- 2..Receipt Showing Serv.copy To Ag not
DAS 27 Filed
2024-09- 6-RECEIPT SHOWING SERV.COPY TO
163 |D-WP(C)/41590/2024 RANJIT SAMAL 27 AG/CG/IT/CT/ETC.NOT FILED.
164 |2 AMULYARATNA - 12024-09- (50t o n PR b,

BLAPL/29460/2024 |PANDA 27 : :

6-RECEIPT SHOWING SERV.COPY TO
UMAKANT 2024-09-
165 |D-WP(C)/41634/2024 SAHOO 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
166 D- AMIT KUMAR 2024-09-|7-VAKALATNAMA NOT PROPERLY

ABLAPL/29443/2024 NATH 27 STAMPED,EXECUTED,ACCEPTED.
Welfare fund of Rs. 50/- not pad in Vnama.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

167 D- ADV 2024-09-

CONTC/41806/2024 ’ 27 1-Reference certificate not furnished,2-Date
of order no.1 quoted at page no.3 wrongly
mentioned
6-RECEIPT SHOWING SERV.COPY TO

AKSHAYA 2024-09-
168 |D-WP(C)/41153/2024 KUMAR PANDEY |27 AG/CG/IT/CT/ETC.NOT FILED.
169 |D- ASUTOSH 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

BLAPL/29293/2024 |TRIPATHY 27 AG/CG/IT/CT/ETC.NOT FILED.
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Date of Rejection order not tally with Index.

170

D-
BLAPL/29451/2024

DURGA PRASAD
DHAL

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

171

D-WP(C)/41559/2024

GOPINATH
MISHRA

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Page nos. 16 to 23, 36 to 41 not neat and
legible.

172

D-WP(C)/41399/2024

DUSHMANTA
SAHOO

2024-09-
27

1.Petitioner No.2,Amit kumar Singh has
executed Vakaltnama as Amit
Singh.2.Assessment slip not signed by
counsel.3.Date of execution of vakaltnama not
furnished.4.The name of the counsel in capital
letters and enrollment number in last page of
writ petition not furnished

173

D-WP(C)/41557/2024

SURYA KANTA
PARHI

2024-09-
27

10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

174

D-WP(C)/41686/2024

CHITTA RANAJAN
DAS

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

175

D-
ABLAPL/29501/2024

SANJIB KUMAR
BHANJADEO

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

page nos. 9 AND 12 not neatly legible

176

D-
ABLAPL/29480/2024

MOHENDRA
DALAI

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

14-NOT PROPERLY INDEXED.
29-NAME OF THE FILING ADVOCATE
NOT IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
SIGNATURE OF SUCH ADVOCATE
APPEARING IN THE
PETITION/APPEAL/APPLICATION

B not mentioned in index.Page nos. 15 and16
not neat and legible. Page marking not correct
in Book mark.

177

D-
BLAPL/29528/2024

SUNIL KUMAR
PANDA

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
30-OTHER DEFECT (IF ANY)

1. Page nos 1 to 5 not legible.

178

D-CMP/41835/2024

MAHESWAR
MOHANTY

2024-09-
27

1 .Annexure -4 not attested true copy . 2 .
fathers name of o .p no . 6 not furnished . 3 .0
.p nos 1 and 3 are ladies but they are described
as sons of

179

D-
ABLAPL/29468/2024

S.S.RAY (2)

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Page n08,9 and 10 not neat.
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10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY

180 |D-CMP/39759/2024 |ANANYA MISHRA 3224'09' MENTIONED
Mobile Phone Numbers Of All The Signing
Advocates Not Indicated.
6-RECEIPT SHOWING SERV.COPY TO

MANOJ KUMAR [2024-09-

181 | D-WP(C)/41584/2024 MOHANTY 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- 2024-09-

182 CRLMC/28908/2024 ARIEET MISHRA 27 Name of court furnished in annexure -2 does
not tally with synopsis ,cause title ,para -land
prayer of CRLMC petition
6-RECEIPT SHOWING SERV.COPY TO

PRAFULLA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
183 |D-WP(C)/41139/2024 KUMAR 27
MOHAPATRA photocopy of annexure-7 of this Hon Ble
court is not correct as per index
FALGUNI 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
184 | D-WP(C)/41643/2024 RAJGURU 27 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
6-RECEIPT SHOWING SERV.COPY TO

185 |D-WP(C)/41690/2024 IC)IiISTTA RANAJAN 3(7)24_09_ AG/CG/IT/CT/ETC.NOT FILED.
3-AUTHENTICATION FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

136 D- SIVA SANKAR 2024-09-{10-SUBJECT CODE NOT

CRLMC/29339/2024 |CHAINI 27 FURNISHED/INCORRECTLY
MENTIONED
A.fee of 55p. be paid on anx.2
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

o saraTIOMAR 202 [ENEATLEGIBLE ATTESTED

BLAPL/29409/2024 |JENA 27 :
pagel2 not legible and page 21 and 22 not
neat.
6-RECEIPT SHOWING SERV.COPY TO

188 | D-WP(C)/41627/2024 I(;IXISTTA RANAJAN 5224_09_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

139 D- AKSHAYA 2024-09-|AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/29304/2024 |KUMAR SAHOO (|27
Page 21 not partial neat
6-RECEIPT SHOWING SERV.COPY TO
JAGAJIBAN 2024-09-

190 |D-WP(C)/41373/2024 PRADHAN 27 AG/CG/IT/CT/ETC.NOT FILED.

D- DEBASISH 2024-09- ) .

191 MACA/41546/2024 | PATNAIK 27 1.Court Fee 12500/- be paid. 2.A2 is minor

PRAVAT KUMAR [2024-09- )
192 | D-WP(C)/41629/2024 NAYAK 27 Page nos 22 to 33 and 61 to 65 not legible .

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php
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o st oo S RECEIT SHOWING SERVCONY 10
BLAPL/29412/2024 |[KUMAR SAHOO |27 : :

194 |- KISHORE KUMAR 12024-09- ig/Ec(é?/g/TcsT}/IEOTV(‘:,IESTSEIIi\égOPY ©
BLAPL/29358/2024 MISHRA 27 : :

6-RECEIPT SHOWING SERV.COPY TO

195 |D-WA/41468/2024 |PRATIK DASH 3224—09— AG/CG/IT/CT/ETC.NOT FILED.
1.Period of Delay 2 days delay
6-RECEIPT SHOWING SERV.COPY TO

196 |D-WP(Cy41126/2024 DR. BINODA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.

) KUMAR MISHRA (27 . o
The name o p indicated as State of orissa in
stead of Union of India in Index
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
20-VERNACULAR CERTIFICATE NOT

GOPINATH 2024-09-

197 |D-WP(C)/41561/2024 MISHRA 27 FURNISHED.
1.Occupation of the deponent not furnished in
affidavit.2.Page nos. 14 and 15 not legible.

os D SARBESWAR  2024-09- {0 it/ T T ONOT FILED.

BLAPL/29343/2024 |SAHOO 27 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
199 D- SARAT KUMAR  |2024-09-|7-VAKALATNAMA NOT PROPERLY
BLAPL/29503/2024 |JENA 27 STAMPED,EXECUTED,ACCEPTED.
1. Welfare fee of Rs.50/- not paid on V.nama.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
200 D- SURYAKANTA 2024-09-19-UNDERTAKING FOR NON FILING OF
BLAPL/28731/2024 | DWIBEDI 27 TRANSLATED COPY NOT FILED
page no. 35 not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

201 |D-WP(C)/41730/2024 Elén]? f BASHISHA 5224_09_ 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
10-SUBJECT CODE NOT

ACHYUTANANDA |2024-09- FURNISHED/INCORRECTLY

202 ID-WP(C)/40852/2024 PATTANAIK 27 MENTIONED
4-AFFIDAVIT/VERIFICATION NOT
PROPER.

203 D- AMIT KUMAR 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

ABLAPL/29441/2024 PATRA 27 AG/CG/IT/CT/ETC.NOT FILED.
Occupation not corretly furnished.
6-RECEIPT SHOWING SERV.COPY TO

204 |D-WP(C)/41552/2024 ]S)ihélEER KUMAR 5324_09_ AG/CG/IT/CT/ETC.NOT FILED.

205 |D- ASHOK KUMAR |2024-09-|6-RECEIPT SHOWING SERV.COPY TO

CRLMP/24269/2024 |SARANGI 27 AG/CG/IT/CT/ETC.NOT FILED.
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10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED
PAGE NO. 14 NOT COMPLETED
PRAFULLA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
206 |D-WP(C)/41147/2024 KUMAR 27 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRA
6-RECEIPT SHOWING SERV.COPY TO
. D- DEBASIS SAHOO 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CRIMC/29457/2024 27 1. In affidavit Sl. no.3 not correctly furnished.
2. Certified copy of annex-1 not filed.
205 D SUSHANTA |+ 2024-09- (00 0 T ETONOT FILED.
BLAPL/29192/2024 'HARICHANDAN |27 : :
209 TUKUNA KUMAR 2024-09-( 06l ETONOT FILED,
ABLAPL/29504/2024 MISHRA 27 : :
a0 D BIBHUTI BHUSAN|2024-09- 6, 1 C/ETCNOT FILED, |
CONTC/41210/2024 |CHOUDHURY 27 : :
21 |2 SOUBHAGYA  2024-09- (08 o S R OT FILED,
CRLMC/29291/2024 |\KUMAR DASH 27 : :
212 D- BHUBANESWAR 2024-09-|1. Neat and legible copy of page no. 8 and 12
CRLMC/29228/2024 |DASH 27 to be filed.
D- 2024-09- 6-RECEIPT SHOWING SERV.COPY TO
213 BLAPL/29370/2024 DEBASHIS MITRA 27 AG/CG/IT/CT/ETC.NOT FILED.
214 [P SOUMYA KANTA +12024-05- ig/Ec(é?/g/TcsT}/IEOTV(‘:,IESTSEIIi\égOPY ©
BLAPL/29448/2024 |\ TRPATHY 27 : :
SANGRAM
215 |D-WP(C)/41504/2024 KESARI JENA, 2024-09- | Xerox attested copy of order under Annexure-
AGA. 27 2 filed,C.copy/free copy there of not filed
SAROJ KUMAR  |2024-09- |Put up for SR after filing of C copy of
216 |D-WA/1472/2024 |\ iigHR A 27 impugned order
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
217 D- RAJALAXMI 2024-09-11-NEAT,LEGIBLE ATTESTED
BLAPL/29471/2024 |BISWAL 27 ANNEXURES NOT FILED.
1.Dtd. 14-9-2024 not furnished in para.2. of
page no.3. 2. side of the page no.14 not neat.
3.D.C.fee of Rs. 10/- to be paid on V.Nama
s D AKSHAYA  [2024-09- 06 0 CETCNOT FILED, |
CRLMC/29444/2024 \[KUMAR SAHOO 27 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
219 D- RASHMI RANJAN |2024-09-
BLAPL/29455/2024 |DAS 27 Informant and her name should not be an opp.
party as per standing order no. 3 of 2024 dtd
9.7.2024.
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PRAFULLA 2024-09- 6-RECEIPT SHOWING SERV.COPY TO

220 |D-WP(C)/41141/2024 KUMAR 27 AG/CG/IT/CT/ETC.NOT FILED.

MOHAPATRA
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
BHABANI 16-PETITION/APPEAL NOT IN TIME

221 D- SHANKAR 2024-09-

CRLREV/29299/2024 DASPARIDA 27 1.Period of Delay 1612 days. 2. Certificate for
not filing any revision before learned
sess.judge be filed.
3-AUTHENTICATION FEE IS DEFICIENT.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

222 |D-SAO/41647/2024 gg&gﬁgANDA 3(7)24‘09‘ 1.AU. FEE of Rs. 4.50 not paid in C. Copy of
Trial Court Decree. 2. Appellant No. 1 not
executed in the vakalatnama. One Paramanda
Randhari executed who is not a party. L.T.I. of
appellants 2 and 3 not attested.
6-RECEIPT SHOWING SERV.COPY TO

2024-09- AG/CG/IT/CT/ETC.NOT FILED.

223 | D-WP(C)/41544/2024 |SAILABALA JENA 27
1.Paragraphs in [.A. not correctly furnished in
declaration.
6-RECEIPT SHOWING SERV.COPY TO

u |- ACHYUTANANDA 2024-09. [AG/CG/NT/CT/ETC.NOT FILED.

CRLMC/29115/2024 |PATTANAIK 27 1. Page nos 39 to 52,61,62,65 and 66 not
legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

225 |D-WP(C)/41727/2024 EI%TDEBASHISHA ;224'09' 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO

226 |D-CMP/41625/2024 |[BIDESH RANJAN 2024-09-1, ) 1/0T/ETC.NOT FILED.

BEHERA 27
6-RECEIPT SHOWING SERV.COPY TO
HRUDANANDA  |2024-09-

227 |D-WP(C)/41631/2024 MOHAPATRA 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

SAKTIDHARA 2024-09-|11-NEAT,LEGIBLE ATTESTED

228 ID-WP(C)/41662/2024 MISHRA 27 ANNEXURES NOT FILED.
1.Page no.10 to 13 are not neat AND legible

229 [P BIRAJA PRASAD 12024-05- ig/Ec(é}E/g/TcsT}/IEOTV(‘:,IESTSEIIi\égOPY ©

ABLAPL/29469/2024 NANDA 27 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

230 D- AMIT KUMAR 2024-09-|7-VAKALATNAMA NOT PROPERLY

CRLMC/29250/2024 |NATH 27 STAMPED,EXECUTED,ACCEPTED.

1. HBAWF Fee Rs 50/- to be paid.

231 |D- RAJIB LOCHAN  |2024-09-|6-RECEIPT SHOWING SERV.COPY TO

BLAPL/29464/2024 |PATTNAIK 27 AG/CG/IT/CT/ETC.NOT FILED.
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11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
page n0s.20,22,25, 31, 32 are not neat.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
32 [P SUSHANTA 2024-09- %%IS{[I\JI]I?’SJEEIT)/%)(?(])ERI\II{%ETLY
ABLAPL/29416/2024 KUMAR JOSHI 27 MENTIONED
Paragraph not correctly mentioned.
D SANIIE KUMAR  2024:09- [0 i op T ONOT FILED.
BLAPL/29502/2024 |BHANJADEO 27 : :
6-RECEIPT SHOWING SERV.COPY TO
234  |D-WP(C)/41455/2024 IC)IiISTTA RANAJAN 3(7)24_09_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
235  |D-WP(C)/41668/2024 %SKI}IISAXHARA 5(7)24'09'
1.Each page of writ petition including
affidavit not notarized.
6-RECEIPT SHOWING SERV.COPY TO
s - HARIPAD 5024.09. AG/CG/T/CT/ETC.NOT FILED.
CRLMC/29290/2024 IMOHANTY 27 1. Certified copy of annex-1 not filed. 2. Page
no. 25 and 26 not legible.
2w D BHARAT BHUSAN 2024-09- (0 i cr T ONOT FILED.
BLAPL/29394/2024 |ROUTRAY 27 : :
6-RECEIPT SHOWING SERV.COPY TO
238 D- NILAKANTHA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/29280/2024 |DAS 27
1. Authentication fee Rs.1.10/- to be paid
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR  |2024-09-
239 | D-WP(C)/41305/2024 BEHERA 1 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
» D- SHUBHENDU 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/29439/2024 |KUMAR PARIDA |27
Informant should not be an opp. party as per
standing order no.3 of 2024 dtd . 9 .7 2024.
6-RECEIPT SHOWING SERV.COPY TO
2024-09- AG/CG/IT/CT/ETC.NOT FILED.
241 |D-WP(C)/41344/2024 NIHAL RATH 27
Paragraph of the petition not in order as per
declaration mentioned under affidavit
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
242 |D-WP(C)41746/2024 & DEBASHISHA 9024095y ERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
243  |D-WP(C)/41655/2024 SURESH KUMAR 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
PANDA 27
D- GAJENDRA 2024-09- |, . .
244 |BLAPL/28824/2024 [KUMAR BAG 27 This may be registered as CRLA
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CRLMC/29317/2024 [NAYAK 27 : :
1-COURT FEE IS DEFICIENT.
6-RECEIPT SHOWING SERV.COPY TO

246 |D-WP(C)/41439/2024 SURESH KUMAR - |2024-09- AG/CG/IT/CT/ETC.NOT FILED.

PANDA 27
1. Court fee of Rs.6/- to be paid
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

247  |D-WP(C)/41716/2024 E%&EBASHISHA 5224'09' 20-VERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

PRAVAT KUMAR |2024-09-

248 |D-WPR(C)/41151/2024 NAYAK 27 Nos of Paragraph in the petition not tally with
declaration of the affidavit,Name of Opp.party
not reflected in V.Nama
6-RECEIPT SHOWING SERV.COPY TO

249 |D-WP(C)/41644/2024 %/IA?II\IOJ KUMAR 3224_09- AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED

SUBHADUTTA 2024-09- ’

250 |D-WP(C)/41226/2024 ROUTRAY 27 ANNEXURES NOT FILED.

NEAT COPY OF PAGE NO 51,78 AND 79
TO BE FILED
2024-09- 6-RECEIPT SHOWING SERV.COPY TO

251 |D-WP(C)/41651/2024 |SAILABALA JENA 27 AG/CG/IT/CT/ETC.NOT FILED.

2024-09- 6-RECEIPT SHOWING SERV.COPY TO

252  |D-WP(C)/41654/2024 |SAILABALA JENA 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

)53 D- MANORANJAN  12024-09- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/29513/2024 MUDULI 27 1. Authorization to swear affidavit on behalf
of other petitioner not furnished.
6-RECEIPT SHOWING SERV.COPY TO

ysa D- MANORANJAN  12024-09- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/29530/2024 MUDULI 27 1. Authorization to swear affidavit on behalf
of other petitioner not furnished.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

TUSHAR KANTA [2024-09-|i.In column no.2 of the affidavit, name of the

255 |D-WP(C)/41580/2024 NAYAK 27 father has been wrongly described. ii.Name of
the father of described in the petition not tally
to the name mentioned in the service book of
the petitioner

26 2 MANORANIAN 202409~ 00 i o ETCNGT FILED.

ABLAPL/29440/2024 | PADHY 27 ) :
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257

D-
BLAPL/28272/2024

LALIT NARAYAN
PATTNAIK

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED

1. Annex. 1 and 2 not described in the
petition. 2.Name of the trial court date chart
and cause title not correct , as per rejection
order.

258

D-
BLAPL/29426/2024

DEBI PRASAD
PATTNAIK

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
MENTIONED

11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

1 .page nos. 26 and 27 not neatly
legible.2.paragraphs of the petition not correct
in declaration of affidavit

259

D-RSA/41407/2024

DAYANANDA
MOHAPATRA

2024-09-
27

Age of appellants be reconciled with the age
of deponent in iAs.

260

D-WP(C)/41630/2024

MANAS RANJAN
BEHERA

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

261

D-
CRLMA/29475/2024

ADV.

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

Copy of dismissal not filed and provision of
law not correctly furnished

262

D-
CRLREV/29272/2024

HARAPRASAD
PANDA

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. pg.14 not signed by adv, 2. Good ground
certificate not furnished,

263

D-
BLAPL/29497/2024

N. AYUSH
KULRAJ

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

1. Year of the Spl.case not correct in synopsis.
2. page nos. 19 to 22 are not neatly legible.

264

D-WP(C)/41621/2024

CHITTA RANAJAN
DAS

2024-09-
27

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

265

D-WP(C)/41664/2024

BRAJA MOHAN
SARANGI

2024-09-
27

14-NOT PROPERLY INDEXED.

1.Synopsis and date chart are not marked as A
and B respectively in index.

266

D-
ABLAPL/29533/2024

MANORANJAN
MUDULI

2024-09-
27

4-AFFIDAVIT/VERIFICATION NOT
PROPER.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

1. Authorization to swear affidavit on behalf
of other petitioner not furnished. 2. Paragraph
no. not correctly furnished on declaration.
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6-RECEIPT SHOWING SERV.COPY TO
PRASANTA 2024-09-
267 | D-WP(C)/41658/2024 KUMAR PANDA 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
TUSHAR KANTA 2024-09- AG/CG/IT/CT/ETC.NOT FILED.
268 | D-WP(C)/41567/2024 NAYAK 27
1.Page no.11 not neat and legible.
o D wanORANAN  amios. CRECHITSHOWING SERYCOPY To
ABLAPL/29423/2024 PADHY 27 : '
2024-09-|0-RECEIPT SHOWING SERV.COPY TO
270 | D-WP(C)/41594/2024 RANJIT SAMAL 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
502409 AG/CG/IT/CT/ETC.NOT FILED.
271 |D-WP(C)/41607/2024 RANJIT SAMAL 27
Name of the filing adv.not in capital letters in
v.nama .
BLAPL/29520/2024 [ KUMAR SAHOO |27 : '
6-RECEIPT SHOWING SERV.COPY TO
SANJIB KUMAR |2024-09-
273 |D-WP(C)/41790/2024 KHANDAYATRAY |27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
274 |D-WP(C)41752/2004 || & DEBASHISHA 1902409\ ERNACULAR CERTIFICATE NOT
FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
275 |D-WP(C)/41697/2024 Issﬁig]? AI;%%AR 3(7)24_09_ FURNISHED/INCORRECTLY
MENTIONED
Page nos 24 to 31 not page marked .
e D pusetin onwos. CRECHITSIONING SERYCOPY To
BLAPL/29484/2024 MOHAPATRA 27 : '

o D orasmiaANDA. tmios. CRECHITSHOWING SERVCOPY o
TRPCRL/29429/2024 |TRIPATHY 27 : '
D ke o naas. CRECEITTSHOWING SERVCORY 10
BLAPL/29430/2024 MALLICK 27 : '

6-RECEIPT SHOWING SERV.COPY TO
ISHWAR 2024-09-
279  \D-WP(C)/41681/2024 MOHANTY 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-09-
280 | D-WP(C)/41601/2024 ROUTRAY 27 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
281 |D-WP(C)/41458/2024 gﬁISTTA RANAJAN 5224'09' AG/CG/IT/CT/ETC.NOT FILED.
282 | D-WP(C)/41744/2024 [ER DEBASHISHA |2024-09-|6-RECEIPT SHOWING SERV.COPY TO
HOTA 27 AG/CG/IT/CT/ETC.NOT FILED.
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20-VERNACULAR CERTIFICATE NOT
FURNISHED.

6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.

283 ]21_3LAPL/29489/2024 iéingUMAR %224_09_ 11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.
1. page no. 11 not neat. 2.D.C.Fee Rs.60 /- to
be paid on V.nama.
284 |- SAROJAKANTA 202409 C 0o o RO e By
BLAPL/29462/2024 MANDAL 27 : '
6-RECEIPT SHOWING SERV.COPY TO
PRABODHA 2024-09-
285 D-WP(C)/41760/2024 | a2 0N oo AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
b. 5024-00. ANNEXURES NOT FILED.
286 |51 ApL/20476/2004 [PEVASHIS PANDA |72 19-UNDERTAKING FOR NON FILING OF

TRANSLATED COPY NOT FILED

1. paragraphs not correct in declaration of
affidavit.2.page nos. 6(side),15 and 19 are not
neatly legible.3. Name of the trial court not
tally with rejection order.
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DEFECTIVE REPORT OF 27-09-2024 (CASES FILED BEFORE 2024)

Sl

no.

Filing Number

Case Number

Advocate for
Petioner/Caveator

Defects as per S.R.

MACA/986/2019

MACA/986/2019

MANOJ KUMAR
PATI

OTHERS. COURT
FEE OF RS 1250 /-
NOT PAID

21. STATUTORY
DEPOSIT/AWARDED
AMOUNT NOT
DEPOSITED.

MACA/983/2019

MACA/983/2019

BHARAT JALLI

OTHERS. DELAY OF
30 DAYS

OTHERS. COURT
FEE OF RS 19500 /-
NOT PAID

MACA/24/2020

MACA/24/2020

M/S.K.C.NAYAK

OTHERS.
VALUATION OF
APPEAL NOT
FURNISHED






